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NormricaTioNs UNDER CoMPANIES AcT,

1956 AND RE. DELIMITATION OF PARLIA-

MENTARY AND  ASSEMBLY  CONSTITU-
enaizs W Tamar Napu,

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
IN THE MINISTRY OF LAW

STICE AND COMPANY AFFAIRS
SHRI 8.D. PATIL) : 1 beg to lay on the

ro—
A copy of Notification No, G.SR.
R e B vt

MARCH 27, 1879

a0

laid
published in  Gazette of Indin dated
the 1gth March, 1 msking cor-
tain alternations B:%mlngf

A of Order (Hindi and Eng-
R Al il oty
tion No. S, .1;3&2) in Gazette of

the

Delimitation of Parliamentary and
Assembly Constituencies Qrder, 1976
(without altering the extent of any cons-
tituency as given in the Order) m
respect of the State of Tamil Nad
under sub-section (3) of section
of the Scheduled Castes and Sche-
duled Tnbes Orders (Amendment)
Act, 1976. [Placed in Library. Ses
No. LT-4166/79].

ANNUAL REPORTS OF THE REGISTRAR OF
NEWSPAPERS POR INDIA ON PRESS IN
INDIA FoOR 1976 AND 1977

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI1 JAG-
BIR SI.NG}:}: I beg to lay on the Table
a copy cach of the following reports (Hinda
and Enghsh vermons):

{1&%1 Report (Part II) of the

trar of Newspapers for India

on in India, 1976.

2) Annual Re Part 1) of the Re-

@ tiar of mPu:flrlnd;lm
in India, 1g977.

[Placed n Library, Se No, LT-4187/79])

S8HRI JYOTIRMOY BOSU (Dia-
mond Harbour): You sid you were
competent to but to only one
section of the House? i this report



